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Arrest of Fake Traders in Orpaments in
Delhi.

625. SHRT H. N. NANJE GOWDA:
Vil the Minister of HOME AFFAIRS
be pleased 1o state:
| 7 (a) whether the Delhi Police has re-
cently arrested some of the fake traders
in ornaments in the capital;

(b) if so. the details of the traders
uarrested; and

(¢) the steps contemplated (o  book
- such culprits?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
P. VENKATASUBBATAH): (a) No
such arrests have besen made recently.

(b) Does not arise.

(c) As and when any complaint in
this regard is received. prompt action will
be taken to apprehend the culprits.

“Coordinated Research on Ecosystem”

627. SHRI M. N. NANJE GOWDA:
SHRI D. M. PUTTE GOWDA:

Will the PRIME MINISTER be pleas--

ed to state:

(a) whether there is a need for an:
integrated approach between the Zoolo- -
gical Survey of India and Botanical Sur--

vey of India on one side and universities
on the other side to have a research to-
wards protection of ecological system;

L

(b) If so, whether the scientists have -

deeper studies of endangered species and

hazards of massive export of frogs and’

turtles; and

(¢) TIf so, what steps have been taken

by Government to ban the export of"

frogs and turtles due to which the ecolo-

gical system is leading to an imbalance?”

THE DEPUTY MINISTER IN THE

DEPARTMENT OF ENVIRONMENT"

(SHRI DIGVIIAY SINGH): (a) Yes,
Sir.

(b) The scientists of Botanical and

Zoological Surveys of India and univer-
sities are engaged in the studies of endan-

gered species and also of hazards of ex- -

port of frogs and turtles.

(¢) The export of turtles 18 comple-
tely banned under the  current export
policy. The (iovernment is also exa-

port of frogs or frog legs, as also
[arminz both frogs and turtles in order

‘mining the question of curtailing the ex- -

to save the natural populations of these -

species.
Issue of False Certificates by Travel Agen-
cies to Government Servants for LTC
Claims .

628. DR. A. U. AZMI: Will the

Minister of HOMIE AFFAIRS be pleased

to state:

(a) whether it is a fact that travel
agencies issue false certificates on charg-
ing their commission to Government ser-

vants for preferring their LTC claims as-

a result of which there is a flourishing
racket; and
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(b) if so, how Government propose to

counter this?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
P. VENKATASUBBAIAH): (a) The
Departmznt of Personnel and  Adminis-
trative Reforms has no information in
this regard as it is for the authorities
passing LTC claims for payment to satis-
fy thomselves regarding the genuineness
of thz claims submilled to them by indi-
vidual Government Servants,

(b) A Government servant who  pre-
fers a false claims renders himself Jiable to
suitable departmental action. Prosecution
may also be resorted to in  suitable
cases.

Promotions of Section Officers to the Grade
of Under Secretary

629. DR. A. U. AZMI: Will the Minis-
ter of HOME AFFAIRS be pleased to
state:

(a) whether  Government's attention
has been drawn to the article *“Burcau-
~ cracy—The powers that be" appearing in
the India Today, January 15 1982,

(b) if so, what arc the reasons to
hold up the promotions of large number
of Section Oflicers to the Grade of Under
Szcretary and issue of Select List for
Grade 1T of CSS for 1982 as cleared by
tha UPSC together with details of steps
taken to implement the recommendation
of the Commission;

(¢) whether similar promotions have
been held up in other Ministries|Depart-
ments 100; and

(d) if so, thz deatails thereof and mea-
sures laKen to ensure speedy implemen-
tation of the Commission’s recommen-
- dations?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
P. VENKATASUBBAIAH): (a) Yes,
Sir.

(b) to (e). The Szlect List for Grade-
I of CSS for 1982 consisting the names
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of officers recommended by the Union
Public service Commission was issued on
7th January, 1983. The officers includ-
ed in the Select List ar: being promoted
in the various Ministries Department Wwith
reference to the vacancy position obtain- .
ing in each Minisiry/Department.

Liberalisation of Freedom Fighter Pension
Scheme

630. SHRI UTTAMBHAI H. PATEL:
SHR] K. KUNHAMBU:

Will the Minister of HOME AFFAIRS
be pleased to state: -

(a) whether 1t is a fact that recently
“Freedom Fighter Pension Scheme” has?
been liberalised;

(b) if so, the details thereof;

(¢) the  reasons for

decision;

taking the said

(d) the number of applications received
from freedom fighters during the last three
years from Bulsar District of Gujarat;

(e) how many applications have been
sanclioned, rejected or are under considera-
tion and the reasons in each case;

(f) how much amount Government are
spending on freedom fighters cvery year: g4
and

[

(2) what other benefits and facilities are

being given to freedom fighters?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
P. VENKATASUBBAIAH): (a) Yes, Sir.

(b) The details are given in the state-
ment cnclosed.

(c) These liberalisations have been made
on the recommendations of the Non-Official
Advisory Committee of Freedom Fighters.

(d) and (e) Sixty applications  were
received from dis'rict Bulsar (Gujarat) out
of which pension has been sanctioned to
32 freedom fighters. Four cases have bcen
rejected being not coveréd under
the purview of the provisions of the
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